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HOUSE OF THE PEOPLE
Fnday, 4th July. 1952

Thv> House met at a Quarter Past Eight 
of the Clock ‘

[ M r .  S p e a k e r  i n  the Chair}
QUESTIONS ANT ANSWERS

(See Part I)

9-20 A.M.

ELECTION TO COMMITTEES 
C e n t r a l  A d v i s o r y  B o a r d  o f
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[The Minister of Educatioii, Natmzal 
Besoorees and ScleatUlo Besearch 
(Manlana A a4 ): I beg to move:

“That this House do proceed to 
elect, in such m anner-^ the Speal(> 
er may direct, three members from 
the House of the People to serve on 
the Central Advisory Board of Ar­
chaeology constitute by the Gov­
ernment of India.”]
Mr. Spemkw: Th^ qiKstlon is;

(.,• "That this House do proceed to 
I; elect, in such manner as the 

Speaker may direct, three memi 
bers from the House of the People 
to serve on the Central AdWsory 
Board of Archaeology constituted 
by the 06vehiment of India.”

The motion was adopted.
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[Maulana Asad: I beg to move:

“That this House do proceed to 
elect, in such manner as the
Speaker may direct, two mem­
bers from among themselves to 
be members of the All India 
Council Ifor Technical Education 
for a term of three years ending 
the 29th AprU, 1955.”] -
Mr, Speaker: The question is:

“■niat this House do proceed to 
elect, in such manner as the
Speaker may direct, two members 
from among themselves to be 
members of the All India Council 
for Technical Education for a term 
of three years ending the 29th 
April, 1955."

The motion was adopted.
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